STATISTICAL INFORMATION REGARDING COMMERCIAL CASES PENDING IN THE COMMERCIAL COURTS FOR THE MONTH OF OCTOBER-2020.

ANNEXURE-A

INSTITUTION FOR THE MONTH OF

N G OCTOBER DISPOSAL FOR THE MONTH OF OCTOBER [ :fv(::;gi a1::n
NG | NAME OF THE DISTRICT |NAME OF THE COURT BALANCE NSTTTOITION SATA ASON |70 &0
ALAN FRESH TRANSFER| MADE 01.11.2020
INSTITUTION ;E:S;;I; DISPOSAL | pEDOUT | OVER CLEAI?AN ¢ case
1 year 8
1 High Court of Karnataka 57 2 0 2 0 0 1 56 months
8 days
*Note: Data Clearance column has been added, as per the statement received by the Board branch in Principal Bench High Court of Karnataka
DISTRICT JUDICIARY
P 1 year 4
LXXXII Addl.City Civil and
Sesions Judge Ber}i ai;frua(r;it 2329 65 7 15 1 0 0 2385 | months
8% & Y 10 days
1 year
1 |BENGALURU CITY ] XXXTII Addl. City Civil and 10
- R 2233 49 197 43 0 0 0 | 2436
essions Judge, Bengaluru City. months
19 days
LII AddL City Civﬂ. and Sessions 0 0 0 0 0 0 0 0 i
Judge, Bengaluru City.
5 |BAGALKOT Prl.District & Sessions Court 58 o 0 3 0 0 0 57 5
Bagalkot months
. . 7
3 [BELAGAVI ]I;rell'D e 8 Sessions Court, 72 4 0 6 0 0 0 70 | months
agav 11 days
Prl. D.istrict and Sessions Judge, 0 0 0 0 0 0 0 0
Ballari.
511
4 [BALLARI o _ (311 |2 years?2
IV AddL Dlstrlct & Sess1on's Judge, 505 6 15 14 1 0 0 cases | months
(Commercial Court), Ballari
are EP | 19 days
cases)




INSTITUTION FOR THE MONTH OF

OCTOBER DISPOSAL FOR THE MONTH OF OCTOBER [ | Average No.
SL | NAME OF THE DISTRICT |NAME OF THE COURT OPENING Ason |ofdays taken
NO BALANCE FRESH INSTITUITION RANSEER|  MADE “DATA | B0, |t decide the
THROUGH DISPOSAL cLEArRANC| MM case
INSTITUTION TRANSFRR RED OUT | OVER E
. . 1 01
5 [BENGALURU RURAL ]Isgfgcfl'u]zsﬁi;& Sessions Judge, 148 (AA- 0 5 1 0 0 146 | month 2
13/2020) days
o . : 1 h
6 |BIDAR Prl.District & Sessions Court, Bidar 755 23 0 7 0 0 0 771 ZI)nél):;s
Prl.District & Sessions Court
CHAMARAJANAGAR > _
7 ’ ] Chamarajanagara 4 0 0 0 0 0 0 4
8 |CHIKKABALLAPURA Prl.' District and Sessions Judge, 0 0 0 0 0 0 0 0 i
Chikkaballapura
Prl. District and Sessions Judge,
CHIKKAMAGALURU - -
) Chikkamagaluru 83 20 0 0 0 103
10 |lcarTRADURGA Prl..Dlstﬂct & Sessions Coutt, 9 0 0 0 0 0 0 9 i
Chitradurga
6
I.Addl.District & Sessions Judge,
Dakshina Kannada, Mangaluru 664 34 0 10 0 0 0 683 months
11 [PAKSHINA 4 days
KANNADA 6
IV.AddLDistrict & Sessions Judge,
Dakshina Kannada, Mangaluru 752 40 0 8 0 0 0 784 months
9 days
12 |[DAVANAGERE ]P;ig :gifet & Sessions Judge, 209 9 0 14 0 0 0 | 204 |17 days
Prl. District & Sessions 9
DHARWAD
13 Court,Commercial Court 236 87 0 2 0 0 0 321 months
14 lGADAG éjjingstrlct & Sessions Coutt, 57 3 0 0 0 0 0 60 i
15 [HASSAN g;?;m“ 8 Sessions Judge, 843 7 0 0 0 0 o | 850 | -
16 lHavER: Ili;l{gi?trict and Sessions Court 44 1 0 0 0 0 0 45 .




INSTITUTION FOR THE MONTH OF

OCTOBER DISPOSAL FOR THE MONTH OF OCTOBER | . | Average No.
of days taken
:&) NAME OF THE DISTRICT |NAME OF THE COURT gPEleg — INSTITOTTION I E— TDATA 0?151(2)(1)\;0 P dte the
INSTITUTION ;gﬁg&%ﬁ DISPOSAL | pEpouT | OVER CLEAERANC o case
17 |KALABURAGH Prl District ]udge,' Commercial 35 5 0 0 0 0 0 40 )
Court Kalaburagi
18 |[KODAGU I Addl. District & Sessions Judge 33 0 0 0 0 0 0 33 -
19 |kOr.AR Prl.District & Sessions 79 0 3 0 0 0 0 80 )
Judge, Kolar
20 [KOPPAL P1l. Dist. & Sessions Coutt, Koppal 14 0 0 0 0 0 0 14 -
.y . 4
21 [ManDyA i’;l. Islstrlct & Sessions Judge, 33 5 9 9 0 0 0 35 months
andya 3 days
.y : 4
Prl.District & Sessions Court, 46 9 0 1 0 0 0 54 months
Mysuru
22 IMYSURU 18 days
. Distri i 1 12
11 AddL District & Sessions Court, 261 10 0 ) 0 0 0 269 year
Mysuru days
23 [RaTCHUR Prll.Dlstrlct & Sessions Coutt, 9 o 0 0 0 0 0 11
Raichur
24 |RAMANAGARA Prl.District & Sessions Court 2 0 0 0 0 0 0 2 -
Prl..Dlstﬁct & Sessions Coutt, 13 7 0 0 0 7 0 18
Shivamogga.
11 Addl.Dlstrlct & Sessions Coutt, 17 1 0 0 0 0 0 18 .
Shivamogga.
25 |SHIVAMOGGA Distri i
IH. Addl.District & Sessions Coutt, 73 6 0 0 0 0 0 29 .
Shivamogga.
Y Addl.District' & Sessions Coutt, 5 0 0 0 0 0 0 5 )
Shivamogga (sitting at Sagar)




INSTITUTION FOR THE MONTH OF

o N OCTOBER DISPOSAL FOR THE MONTH OF OCTOBER | mz;fi ::zn
NG | NAME OF THE DISTRICT [NAME OF THE COURT B B p— TNSTITOTTION YRS R TDATA 0?151(2)(1)20 oo doride the
INSTITUTION ;gfl\?;%i DISPOSAL | gED oUT OVER CLEAERANC o case
1 AddLDistrict & Sessions Court, 20 0 0 0 0 0 0 20 i
Tumakuru
26 [TUMAKURU Distri 1
6 1I Addl.District & Sessions Coutt, 19 0 0 0 0 0 0 19 i
Tumakuru
VI Addl.District & Sessions Coutt, ” 0 0 0 0 0 0 2 i
Tumakuru
2 years 3
27 |UDUPI Prl.District & Sessions Court 17 8 1 1 0 0 0 25 months
1 day
28 |[UTTARA KANNADA  |Prl. District Court. Karwar 22 0 0 0 0 0 0 22 -
I l}ddl. Dist. & Sessions Judge, 6 0 0 0 0 0 0 6
Vijayapur
i;Addl. Dist. & Sessions Judge, 7 0 0 0 0 0 0 7
29 [VJAYAPURA jjayapur
H.I. Addl. Dist. & Sessions Judge, 7 0 0 0 0 0 0 7
Vijayapur
IY Addl. Dist. & Sessions Judge, 5 1 0 0 0 0 0 6
Vijayapur
30 lyADGIR Prl.District & Sessions Coutt, 6 0 0 0 0 0 0 5 i
Yadgir
10
Total 9700 402 225 130 3 7 0 10187 | months
4 days
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